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[Order per: BENCH]

The issue in the present Appeals pertains to service tax liability on
directors remuneration under the Reverse Charge Mechanism falling under
SI.No.5A of the Notification No. 30/2012-ST dt.20.06.2012.

2. Heard the parties.

3. The issue is no longer res integra and the same has been decided against

the Revenue and in favour of the Assessee in the following rulings:

a) Allied Blenders & Distillers Pvt Ltd vs CCE & ST, Aurangabad [2019 (1)
TMI 433 (CESTAT-Mumbai)].
b) Maithan Alloys Ltd vs CCE & ST, Bolpur [2020 (33) GSTL 229 (Tri-Cal)].

4, Accordingly, we allow these Appeals filed by the Assessee.
5. Appeals allowed.

(Operative Part of the Order was pronounced in the Open Court)

(ANIL CHOUDHARY)
MEMBER (JUDICIAL)

(A.K. JYOTISHI)
MEMBER (TECHNICAL)

Veda
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